FI TEM NO. 7 COURT NO. 4 SECTI ON | VB
SUPREME COURT COF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).18772/2005

(From the judgenent and order dated 2.8.05 in CAP No. 11526/94 of The H GH
COURT OF PUNJAB & HARYANA AT CHANDI GARH)

RAM AVTAR PATWARI & ORS Petitioner(s)
VERSUS
STATE OF HARYANA & ORS. Respondent (s)

(Wth appln. for stay and with prayer for interimrelief & Ofice report)

WTH SLP(C) NO 18768, 18765, 18769, 18261, 18771, 18766, 18770, 18373,

18767, 20014/05 & 8270/ 06

(Wth appl n(s) for exenption fromfiling OT. and prayer for interimrelief and office
report)

(Wth appln(s) for exenption fromfiling O T. and office report)
(Wth appln. for inpleadnment as party respondent and with prayer for interimrelief
and office report)

Date: 17/07/2007 This Petition was called on for hearing today.

CORAM :
HON BLE Dr. JUSTICE ARI JI T PASAYAT
HON BLE MR JUSTICE D. K. JAIN

Raj eev Dhawan, Sr. Adv.
Ri shi Mal hotra, Adv.
Prem Mal hot r a, Adv.

For Petitioner(s)

Mukul Roht agi, Sr. Adv.
Jasbir Singh Mlik, Adv.
S. K. Sabhar wal , Adv.

L. Nageshwar Rao, Sr. Adv.
Sanj ay Jai n, Adv.

Muikesh Kumar, Adv.

Vi nay Arora, Adv.

Sudar shan Si ngh Rawat, Adv.

J. L. Gupt a, Sr. Adv.
Arun Jaitley, Sr. Adv.
. Ni dhesh CGupt a, Adv.
Ms. S. Janani, Adv.
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S. S. Jauhar, Adv.

Ramesh K. Haritosh, Adv.
Kai | ash Chand, Adv.

For Respondent (s)

Ravi nder Srivastava, Sr. Adv.
T. V. Geor ge, Adv.
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UPON heari ng counsel
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Anup G Chaudhary, Sr. Adv.
Hari kesh Si ngh, Adv.
Kamal Mohan CGupt a, Adv.

Shi shir Pal Larar, Adv.
T.V. Ceorge, Adv.

Manj it Singh, AAG (Haryana)
T.V. Ceorge, Adv.

Ravi ndr a Keshavrao Adsure, Adv.

K. Sharda Devi, Adv.

the Court made the follow ng

Li st on 31st July, 2007.

(Ganga Thakur)
PS to Registrar

(Vijay Aggarwal)
Court Master



